


IN THE COURT OF VIJAYKUMAR M PAWALE I ADDITIONAL DISTRICT & 

SESSIONS JUDGE 
Cause List Dated 07-12-2020 

MORNING SESSION 

Hearing Evidence 
1. IDact 8/2015 
2. Ref.5/20018 

1. Crl.Misc.1463/2020 

2. Crl.Misc. 1518/2020 

3. Crl.Misc. 1566/2020 3. Appln.3/2018 

4. LAC 2/2019 4. Crl.Misc. 1593/2020 

5. IDact 80/2017 
6. IDact 81/2017 
7. 1Dact 82/2017 

8. SC 140/2015 
9. SC 83/2017 

ARGUMENTS: 
1. R.A 44/2020 
2. M.A.20/2015 
3. R.A 101/2015 
4. R.A 115/2015 
5. ID Act 4/2015 

AFTERNOON SESSION 
ARGUMENTS: 
1. RA.42/2020 
2. R.A.101/2017 
3. R.A.111/2017 
4. Crl.A.45/2014 
5. Crl.A.46/2014 

6. Crl.A.47/2014 

I Addl. District and Sessions Judge, 
Bengaluru Rural District, 

Bengaluru. 
NOTE: 1. All advocates are requested to strictly follow SOP dated 28.05.2020 & 27.06.2020 issued by Hon'ble High court of Karnataka. 









PRL. DISTRICT AND SESSION JUDGE
In the Court of YADAV K

VIII ADDL. DISTRICT & SESSIONS JUDGE
Cause List Dated 07-12-2020

Case Type Case
No./Year Sub Stage Advocate

Evidnce
1) SC 180/2016 SS TO WITNESSES
2) SC 75/2018 SS TO WITNESSES
3) SC 133/2018 SS TO WITNESSES
4) SC 190/2018 A
5) SC 244/2018 SS TO WITNESSES A
6) SC 258/2018 A
7) SC 297/2018 A
8) SC 303/2018 A
9) SC 359/2018 A
10) SC 33/2019 A
11) SC 155/2019 SS TO WITNESSES A
12) SC 177/2019 A
13) SC 369/2019 A
14) SC 104/2020 A
ARGUMENTS.
15) Crl.Misc. 1577/2020 NAVEEN KUMAR. P.
HBC
16) SC 14/2020 A
Notice to Surety
17) SC 139/2018
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